
 अध्यक्ष  महोदय  :  आपको  इच्छा  हा,

 वक्‍त  आपका  हा,  मालिक  आप  ह,  इसी

 SHRI  ATAL  BIHARI  VAJPAYEE:
 Misuse  of  Government  machinery  ४  the
 presidential  election.

 अध्यक्ष  महोदय  :  सन  रहा  हू.  ।

 की  जार्ज  पर्नान्नडील:  कहां सन  रही  हाँ  ?
 MR.  SPEAKER:

 मने  आपका  डिस्कशन  का  माँगना  दिया

 ही  ।
 ।  have  assured  vou  of  discussion.

 st  अटल  बिहारी  दानपेटी  :  राष्ट्रपति
 के  चुनाव  म  शासन-तन्त्र  का  दुरुपयोग  हां
 रहा ही.  |  क्या इस  पर  12  तारीख के  बाद
 बहस  हागी  ?

 MR  SPEAKFR:  ।  have  given  you  my
 agreement  that  we  will  discuss  the  घात (-
 पा .

 (Interruptions)
 अध्यक्ष  महोदय  :  मैँने  कल  आपको

 बतलाया  था.  लेकिन  आप  सन  नहीं  रही
 हाँ  ।  आप  जागते  हाँ.  गवर्नर  का.  यहां
 डिस्कस  नहीं  कर  सकते  हँ  ।

 SHRI  GEORGE  FERNANDES.  1
 Haryana  is  not  the  matter  for  adjourn-

 * हाटा,  motion,  then  what  else?...
 (Interruptions)

 MR.  SPEAKER:  5८  cannot  be.  I
 cannot  discuss  it.

 SHRI  GEORGE  FERNANDES:  We
 want  to  censure  the  Government,  When
 will  you  give  us  the  opportunity  to  cen-
 sure  the  Government?  (/nterruptions)

 12.10  hrs.

 PAPERS  LAID  ON  THE  TABLE

 NOTIFICATION  CONTAINING  ORDER
 UNDER  ExTRADITION  ee.

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  ।.  ५.  NARASIMHA
 RAO):  I  beg  to  lay  on  the  Table  a  copy
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 of  Notification  No.  G.S.R.  416  (8)  (Hindi
 and  English  versions)  published  in  Gazette
 of  India  dated  the  21st  May,  1982  contain-
 ing  the  Order  issued  under  sub-section  (1)
 of  section  3  of  the  Extradition  Act,
 1962  regarding  application  of  ihe  Act,
 other  than  provisions  of  Chapter  to-
 Thailand,  under  section  35  of  the  xa
 Act.  [Placed  म  Library.  See  :ढ.  [-
 4130|82.]

 ANNUAL  REVORT  OF  AND  REVIEW  o
 InDIAN  MusEuUM  Catcutta,  1980-81
 ANNUAL  RE’ORT  OF  AND  REVIEW  ON
 जीता  फुगाना?  | है 1:13. 10 अ  DELHI  For  1980-
 81  anD  STATEMENT  re.  DELAY  IN  LAYING

 PAPERS,

 THE  MINISTER  OF  STATE  OF  THE
 MINISTRIES  OF  EDUCATION  AND
 CULTURE  AND  SOCIAL  WELFARE
 (SHRIMATI  SHIELA  KAUL):  1  heg  to

 lay  on  the  Table:-

 (1)  (8)  (i)  a  copy  of  the  Annual
 Report  (Hindi  and  English  versions)
 of  the  Indian  Museum,  Calcutta,  for
 the  year  1980-81  alongwith  Accounts
 and  the  Audit  Report  thereon,

 (ii)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the  Govern-
 ment  on  ;+he  working  of  the  Indian
 Museum,  Calcutta,  for  the  year  1980-
 81.

 ८०)  4  statement  (Hindi  and  English
 versions)  showing  reason  for  delay  in
 laying  the  papers  mentioneg  at  (1)
 above,  [Placed  in  Library.  See  No.
 LT-4131]|82.]

 (2)  (a)  (i)  A  copy  of  the  Annual
 Report  (Hindi  and  English  versions)
 of  the  Delhi  Public  Library,  Delhi,  for
 the  year  1980-81  alongwith  Accounts
 and  the  Audit  Report  thereon.

 (ii)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the  Govern-
 ment  on  the  working  of  the  Delhi
 Public  Library,  Delhi,  for  the  year
 1980-81.

 (b)  a  statement  (Hindi  and  8a-
 lish  versions)  showing  reason  for  delay
 in  laying  the  papers  mentioned  at  (2)
 above.  [Placed  in  Library,  See  x0  LT-
 4132!82.]
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 (3)  -  अeढ  (Hindi-  ang  English
 versions)  showing  reasons  for.delay  in
 laying’  the  ७  Annual  Report  of  the
 Special  Organising.  Committee  for
 Asian  Games,  1982,  for  the  year  1980-
 8r  नीचे  in  Library,  See  No.  12

 4133/82.)
 PROCLAMATION  प  RELATION  20  THE
 Sratz  oF  KERALA,  AND  एफ 5110:
 UNDER  E33sENTIAL  SERVICES  MAINTE-

 wance  (Assam)  Act  1980.

 THE  MINISTER  OF  STATE  प  वकार
 MINISTRY  OF  HOME  AFFAIRS  AND
 DEPARTMENT  OF  PARLIAMENTARY
 AFFAIRS  (SHRI  ?.  WENKATASUB-

 ‘BATAH):  ।  xe8  to  lay  on  the  Tabie:-

 (1)  A  copy  of  Proclamation  (Hindi
 and  English  versions)  dated  the  24th

 May,  1982  issued  by  the  President
 under  Clause  (2)  of  article  356  of  the
 Constitution  revoking  ;he  Proclamation
 issneg  by  him  on  the  17th  March,
 1982  in  relation  to  the  State  of  Kerala,
 published  in  Notification  2e.  GSR.
 421  (छट  मं  Gazette  of  India  dated  the
 24th  May,  1982  under  article  356(3)
 of  the  Constitution.  [Placed  in  Library.
 See  x0.  LT-4134]82.]

 (2)  -  copy  of  Assam  Government
 ‘Notification  No.  PLA  906/82/3  dated

 the  5th  May,  1982  (Hindi  and  English
 versions)  declaring  services  in  any  un-
 dertaking  or  establishment  owned  or
 controlled  by  the  stale  Government  for
 storage,  supply  and  _  distribution  of
 foodgrains  and  other  essential  commo-

 -dities;  agricultural  inputs  and  machi-
 nery;  publication,  production  and  dis-

 “tribution:  of  text  books;  and  storage,
 ‘supply  ang  distribution  of  seeds  for
 agricultural]  operation  (०  Se  essential

 -services  within  the  State  of  Assam  for
 the  purpose  of  the  Essential  Services
 “Maintenance  (Assam)  Act,  1980,  un-
 der  subsection  (2)  of  section  2  of  the
 said  Act,  as  amended  by  the  Essential
 Services  Maintenance  Act,  1981.

 rrrढ  in  Library.  See  70.  LT-4135]
 2.)

 ANNUAL  REPORT  OF  GUJARAT  CAN-
 AND  RESEARCH  INSTITUTE,  aa-

 गफ  7  Annual  Report  was  laid  on  the  Table  on  the  18th  February,  1982.
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 7o80  FOR  1980-81  REVIEW  o  AND
 ANNUAL  REPORT  OF  INDIAN  MEDICINES
 PHARMACEUTICAL  CORPORATION,  1,

 ऋछ  20  1979-80;  ee.

 THE  DEPUTY  MINISTER  ।  ह 1 -
 MINISTRY  OF  HEALTH  AND  FAMILY
 xer8  (KUMARI  KUMUD  BEN  M.
 JOSHI):  1  beg  to  lay  on  the  Table:-

 (1)  A  copy  of  (116  Annual  Report:
 (Hindi  ang  English  versions)  of  the
 Gujarat  Cancer  and  Research  Institute,
 Ahmedabad,  for  the  year  1980-81
 alongwith  Accounts  and  the  Audit  Re-
 port  thereon.

 (2)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for  delay  in
 laying  the  papers  mentioned  at  (1)
 above.  [Placed  in  Library.  See  No.
 1.1-4136|82 . 1 1

 (3)  A  copy  ट8011  of  the  following
 papers  (Hindi  and  English  versions)
 under  gub-section  (1)  of  section  619A
 of  the  Companies  Act,  1956:-

 (i)  Review  by  the  Government  on
 the  working  of  the  Indian  Medicines
 Pharmaceutical  Corporation,  1
 ed,  Ranikhet  (U.P)  for  the  year
 1979-80.

 (ii)  Annual  Report  of  the  Indian
 Medicines  Pharmaceutical  Corpora-
 tion  Limited,  Ranikhet  (U.P.)  for
 the  year  1979-80  along  with  che  Au-
 dited  Accounts  and  the  comments
 of  the  Comptroller  and  Anditor
 Genera]  thereon.  [Placed  in  Library.
 See  ४0.  LT-4137/82.]

 (4)  A  copy  of  the  Annual  Report
 (Hindi  ang  English  versions)  of  the
 Institute  of  r0४t  Graduate  Teaching and  Research,  िशांधा वा  तात  le-
 versity,  Jamnagar,  for  the  year  1978-
 79  along  with  Audited  Accounts.

 (5)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of  the Institute  for  Post  Graduate  Teaching

 and  Research,  Gujarat  Ayurved  Uni-
 versity,  Jamnagar,  for  the  year  1979-
 80  along  with  Audited  Accounts.

 (6)  A  copy  of  he  Annual  Report (Hindi  and  English  versions)  of  the
 -


